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Present: None for the applicant. .

Sh Sanjay Goyal counsel for the respondents.

N

From the reply affidavit filed on behalf of the respondents it

[

appears that the relief sought through this O.A. has been allowed
hence the apphcant does not appear to be mterested in pursumg

" the matter.
2. In this view of the .matter, the OA -i's'elisposed of as having been

rendered infructuous.
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